REtE! Written Answers

Lalitgiri Buddhist Monumecnts

5209 DR. KRUPASINDHU BHOL
Will the Minister of EDUCATION AND
CULTURE be pleased to state:

(a) whether Lalitgiri, District Cuttack,
Orissa, famous for its Buddhist monu-
ments and deeply rich in historical and
archaeological value and a protected area
under the National Monument Preservation
Act, is being leased out for a stone quarry
for boulder and moreen extraction;

(b) whether the Archaeological Survey
of India has quite a number of staff to
guard the area;

(¢) if so. how this area is being  pro-

posed to be Jeased out; amd

(d) the steps taken or proposed to be
taken to see that the arca is not leased
out illegally and thorough excavation is
carried out around Lalitgiri to unearth
the Buddhist era treasures?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION  AND
CULTURE AND SOCIAL  WEIFARE
(SHRI P. K. THUNGON): (a) The cen-
trally protected area at Lalitgiri has not
been leased out for any quarrying opera-
tion.

(b) There are three Monument Atten-
dants to guard the area.

(c) There is no such proposal to lease
out the protected area by the Survey.

(d) Any illegal collcction of boulders
efc. whenever noticed is immediately
brought to the notice of the local police
and District authorities for taking prompt
action. The site is demarcated and any
such illegal activities cannot escape the
notice of the watch-and-ward staff posted
there. At present there is no proposal for
excavation of the site by the Archacologi-
cal Survey which is now concerned with

problem-oriented. sites.
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Movement of coal by sea

5211.  SHRI KAMLA MISHRA
MADHUKAR: Will the Miinster of
SHIPPING AND TRANSPORT be pleas-
ed to state:

(a) how many ships have been deployed
to ensure smwoth movement of coal by
scal

"

(b) what are the conditions stipulated

for these ships in the matter;

(¢): whethey it is a fact that some de-
viation in loading conidiions and freight
charges have been made without the con-
sent of the Government in advance re-
sulting in resentment in the Companies and
slow movement of coal;

(d) if so, the reasons thereof; and

(¢) steps taken by the Government to
ensure effective loading of coal to reach
the same to utilities and non-utilities in
time?



.
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THE MINISTER OF STATE IN THE
MINISTRY OF = SHIPPING AND
TRANSPORT (SHRI Z. R, ANSARD): (a)
10 ships on an average every month.

(b) Coal for Railway and Cement Com-
panies moves on liner terms, while for
Tamilt Nado Electricity Boarq coal s
moved by vessels on time charter with
Poompuhar Shipping Corporation.

(c) Recently the Railway authorities had .

unilaterally changed the procedure  for
payment oi freight from payment on pre-
sentation of Bill of Lading to payment on
advice of discharge of coal. On interven-
tion by .he Director General of Shipp-
ing, they have now reverled to the earlier
procedure.

(d) and (¢), Do not arise,

Time bound promotion for non-teaching
university employeeg

5212, SHRI GEORGE FERNANDES:
Will il Minister of EDUCATION AND
CULTURE be pleased to state:

(a) wheither Government have appointed
a commillee to deal with the time-bound
promwtions for the non-teaching employees
of Deihy University as has been done in
the case of the teaching staff; and

(b) if not. the reasons therefor?

THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION  AND
CULTURE AND SOCIAL. WELFARE
(SHR1 P. K. THUNGON: (a) The Univer-
sity Grants Commission has appointed a
Committee for the non-teaching staff of
Central, Universities with the following
terms of reference:—

(1) To identify any disparity/distora-
tion in the scales of pay of different
categorics of noa-teaching staff in Cen-
tral Universities;

(2) To identify. if any, the disparity
in the provision of promotional avenues
of the non-teaching staff in the Central
Universities;

(3) To make specific  recommenda-
tions to rectify these and also suggest
suitable provision for  promotional
avenues on a rational basis for different
cateporics of non-tcaching employeey

in the Central Universities.
(b) Does not arise.

Tamil Nadu artistes’ visit ahroad

5213, SHRI N, DENNIS. Will  the
Minister of EXTERNAL AFFAIRS be
pleased to state:

(a) details of dancers, vocal musicians
Mirudangam vidvans, violin vidvans from
Tamil -Nadu who had visited abroad dur-
ing the last three calendar years;

(b) number of time they visited during
this period; :

(¢) period of their stay in various coun-
tries;

(d) purpose of their visits; and

(e) foreign exchange spent and earned
by them?

THE MINISTER OF EXTERNAL AF-
FAIRS (SHR1 P, V. NARASIMHA

RAO): (a) to (¢) Information is being
collected,

Progress of widening of G.T. Road between -
Delhi and Amritsar

5214, SHRI R. L. BHATIA: Will the
Minidter of SHIPPING AND TRANS-
PORT be pleased to state:

(a) the latest progress made in the widen-
ing of the G.T. Road between Delhi and
Amritsar and upto which point it has
reached;

(b) how long more will it take ‘o cover
Amritsar; and

(c) the total expenditure incurred on this
project uptil now?

THE MINISTER OF STATE IN THE
MINISTRY OF  SHIPPING AND
TRANSPORT (SHRI Z. R. ANSARI): (a)
to (¢). Thelencth of G.T Road in Delhi
is now 31 kms. with the completion of
12 km. long byepass outside Model Town/.
Azadpur area between Rajghat and Delhi/
Haryana Border. This length. has been
fully widened to 4 lanes. Out of 183 kms.
in Haryana, 21 kms length from Delhi/
Haryana Border to Murthal has  been
widened to 4 lanes and opened to traffic,
except, for short length of approaches to
the new bridge accross drain No. 8 which
is in progress, in Punjab, the length upto
Amuitsar is 224 kms out of which 5.5
kms length passing through Khanna.





